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13. Kerala 2.8
14. Madhya Pradesh 79.0
15. Maharashtra 54.0
16. Manipur 1.2
17. Meghalaya 45
18. Mizoram 0.7
19. Nagaland 0.0
20. Odisha 81.3
21 Punjab 222
22. Rajasthan 730
23. Sikkim 0.2
24. Tamil Nadu 66.4
25. Tripura 1.4
26. Uttar Pradesh 753
29 Uttarakhand 19.7
28. West Bengal 397
29. Andaman and Nicobar Islands 28.8
30. Chandigarh 03
31 Dadar and Nagar Haveli 493
32. Daman and Diu 26.8
33. Delh 0.0
34. Puducherry 474
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Allocation and cancellation of coal mines

T%#20. DR. BHUSHAN LAL JANGDE: Will the Minister of COAL be pleased to
state:

(a) whether it is a fact that Government has cancelled the allocation of few coal
mines,

(by by when the remaining allocations would be cancelled;

TOriginal notice of the question was received in Hindi.
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(¢) whether the problem of mismanagement in several mines of Raigarh and Sarguja
division in Chhattisgarh would be addressed due to which labourers as well as general
public are facing untold hardships; and

(dy whether, in view of part (c) above Government would put a check on mine

owners whose approach 1s rather suppressive?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYALD): (a) and (b) Government periodically monitors and reviews the development of
allocated blocks as well as end use plants by the allocattee companies in the review meetings.
Further, an Inter-Ministerial Group (IMG) has been constituted on 21.06.2012 under the
chairmanship of Additional Secretary (Coal) to review the progress of development of
allocated coal/lignite blocks and associated end use projects of the allocatees and make
recommendations to Government including recommendation for de-allocation. Wherever
delays are noticed, Government issues show cause notices and advisories to such allocattees
cautioning them to bring the coal blocks into production as per the guidelines/milestones
chart. Based on the recommendations of the then Review Committee and the IMG now,
the Government has so far de-allocated 80 coal blocks.

(c) and (d} Information is being collected and will be laid on the table of the House.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Target of coal production
1. SHRI AMBETH RATAN: Will the Minister of COAL be pleased to state:

(a) whether Government has fixed any target for coal production by the end of the
Twelfth Plan (2012-17);

(by if so, the details thereof;

(¢) whether Government would be able to achieve this target in the back drop of
coalgate scam in which many coal blocks allocated earlier have not yet started any mining

activity; and
(d)y 1if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYALY): (a) to (d) The Report of the Working Group on Coal & Lignite for formulation
of the Twelfth Five Year Plan (2012-17) indicated two scenarios for the production of coal
during the plan period. As per the Optimistic Scenario, the production of coal was projected
to reach 795 MTe by the end of the Twelfth Plan (2016-17) and as per the Business as
Usual Scenario, the production was expected to reach 715 MTe by that year including 100

MTe from captive blocks. The Optimistic Scenario was based on the assumptions about



